
BEFORE THE HON'BLE NATIONAL GREEN TRl
WESTERN ZONE BENCH,  PUNE

ORIGINAL APPLICATION NO. 36 0F 2025 (

ln the matter of:

Samita Rajendra Patil

Versus
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Jindal steel works Ltd. & Ore .... Respondents

AFFIDAVIT  ON  BEHALF  0F  JOINT  COMMITTEE  IN  C0lvIPLIANCE
WITH    ORDER   DATED   20.06.2025   PASSED   BY   THE    HON'BLE
TRIBUNAL

I,  Rutuja Bhalerao,  aged 38 years,  Occupation -Service,  presentry working
as  Sub-Regional  Officer,  Raiead-2,  Maharashtra  Pollution  Control  Board,  having
my  office  at  Raisad  Bhavan,  C.B.D.  Belapur,  Navi  Mumbai,  do  hereby  solemnly
affirm and state on behalf of the Joint Committee as under:

1.   Constitution of committee

That,   in  compliance  with  the  directions  contained   in  the  order  dated
20.06.2025 passed  by the  Hon'ble Tribunal in OA  No.  36/2025  (VVI),  a
Joint  Committee  was  constituted  by  the  Maharashtra  Pollution  Control
Board  (MPCB)  vide order dated  08.07.2025.  The  Committee  comprises
the following members:

>    Representative of Respondent No. 7 -Additional principal chief
Conservator of Forests

>    Representative  of  Respondent  No.  12  -Maharashtra  Coastal
Zone Management Authority quczMA)

>    Sub-Regional Officer,  Raigad-2,  MPCB -as Member Convenor
and representative of Respondent No. 5

A copy of the constitution of the Committee is annexed hereto and marked
as Exhibit A.

2.   Efforts to Schedule Site Visit

lt  is  respectfully submitted  that  MPCB,  being  the  Nodal  Ageney,  was  in
regular coordirration  with  the  other  Committee  members  for  scheduling
the  site  inspection.   However,  due  to  the  Monsoon  Assembly  Session
scheduled  from  30.06.2025  to   18.07.2025,  the  site  visit  could  not  be
conducted earlier.
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3.   Site visit conducted   :-

•     That  in  compliance  with  the  above  directions,  a  joint  site  inspection  has
been  carried  out  by  the  officials  of  MPCB,  the  Forest  Department,  and
MCZMA on  25.07.2025,  after gMng due  notice to the Applicant.  A copy of
the said communication is annexed  hereto and  marked as Exhibit 8.

•    The  site  visit  was  conducted  in  the  presence  of  the  Petitioner,  and  the
inspection was carned out at various locations as pointed out by her and as
mentioned in the petition.

•    That   during   the   inspection,   necessary   observatioms   were   made,   and
preliminary  dooumentation  has  been  recorded.  However,  it  is  respectfully
submitted that certain additional information and documentary records from
various concerned departments and authorities are still awaited, especially
those relevant to the directions passed by the Hon'ble Supreme Court and
Hon'ble  High Court in similar environmental  matters.

•     That  the   process   Of  compilation   and   analysis   of  the   required   data   is

presently  underway.  Co-ordination  with  relevant  authorities  is  ongoing  to
ensure   completeness   and   accuraey.   Therefore,   a   reasonable   time   is
required to prepare a consolidated and factually accurate status report.

4.   Request for Extension of Time  :-

As per the Hon'ble Tribunal's order dated 20.06.2025, the Committee repert
was to be submitted  through e-filing within  one month  from the date of uploading
of the order,  i.e.,  by 28.07.2025.  However,  due to engagements of officers during
the Assembly  Session,  the site  visit  has  been  conducted  late.  The time  required
for process Of compilation and analysis of the required data, the report preparation
has been affected.

In  view  of above,  it  is  most  respectfully  prayed  that this  Hon'ble  Tribunal
kindly  consider the  circumstances  and  grant  an  additional  period  of six  (6)

ks for submission of the Joint Committee report. Due to the delay in conducting
ite visit,

Shop  17  F.ez
Prabhat Cerllre,  S¢..:.r  1

Solemn

PATIL
Notary
I.'CIA

lyaffirmedat[location]onthis2±T:ayofJuly,2025.

For and on behalf of

Maharashtrap°''ut.°,nft:,#ro:.

Sub-Regional Officer, Raigad-2
Member Convenor, Joint Committee

f 'Oor'
5.D..  Bel3tjur

Navi  Mumbai.40U614.  Maharasntre

Mo[    q619441777

2   8   JUL    2025Rcg`No   16275 sr.:#°68&RC%,.`qs_
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MAHARASHTRA POLLUTION CONTROL BOARD
Tat: 24o2o78i /z4oi 47oi
Far 24024068/24044531

Web9It®:`httD:Jwhpcb.aovwh
E-mail : lot t@unDcb.qov. In
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55

KelpafaTu Poirtt, 2nd -4th Floor
Opp. Cine Plar]ot Cinema,
Near Sion Clrclo, Sion (E)
Mumbal-400 022.

NIO. urpceND(Ape),B.c]205vou' 9ENfro ts ou' arty.    Dtwe.. Oal07ho25

OFFICE OFtDER

Sub:     Constitution of committee to ascertain the issues raised by the Applicant

##£P#!£:*in#£#ifeL|R:Y3='8al##dshown
whether Respondent No 1 & 2 are dumping industrial waste at the site in
question,

Rot:      Order dated 20.6.2025 in original Application No.36 Of2025 filed by
Samita Rajendra Patil V8. Jindal Steel Vvorke Ltd & Ors.

Samita  Rajendra  Patll  has  filed  an  Ori.ginal  Application  bearing  no.  36  of 2025
against  Jindal  Steel  Worl(s  Ltd  and  Ors  before  the  Hon'ble  National  Green  Tribunal,
alleging that the area in question ls owned by Respondent No 3 i.e. H & F{ Johnson Plant
& the dumping  Of industrial waste is  being done by Respondent No   1  & 2,  Jindal Steel
Works Ltd at the Site in question.

I'tie Hon'ble NGT has constituted a Joint Committee to ascertain as to whcther the
Site in question comprises survey no'S which are shown ln red color in the map belongs to
Respondent No  3 as alleged  and whether Respondent No  1  & 2 are dumping  iridustrial
wa§te9 at the Site ln question comprising the members which are as under:

1 .   Representative of  Additional Principal Chief Conservator of Forest.
-Member

Representative of the Maharashtra Coastal Zone Management Authority
-Member

Ptl.b Regional onicer, MPCB, Raigad.                                              -Member convenor:S.:
`,,

T+.

*L*ofr-of"Commtttco"-undo..-
``'.-i.1

',
I,

.... \`    2,•i-*..I.

Committee Shall conduct Site visit at the earliest and after giving prior notice
e applicant, conduct an inspection at the site !n question and ascertain as to

Other the site in question comprige8 above mentioned Survey no which is shown
y red color in the map belongs to Respondent No 3 as alleged and whether the

Respondent No 1  and 2 are dumping industrial waste at the site in question.

The report shall be oubmitt®d by MPCB within a period Of one month from the date
of uploadlng of the order through e-filing before Hon.ble NOT.

3.   The MPCB being a nodal agency shall Submit joint committee report to the Thbunal
within a penod of one month from the date of uploadlng of the order by e-filing.

This is issued with the approval of the authorfty.

Encl- Order dated 20.6.2025.

tRavfa:]e5'7"
Joint Director(APC)
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CoDv submltted to   ..-

1.    Representative Of Additional Princlpel, Chief Con8enrator Of Forest - For
information,

2.    Representative Of the Maharaehtra Coastal Zone Management Authority,
Mantrafay, Mumbai-for information.

CODV to:

1.    JD(APC),MPCB, Munibai -for information,
2.    Sub Regional Officer,  Raigad 11, MPCB, Raigad Bhavan, 6th Floor. CBD Belapur,

Sector-1 1 Navi Mumbai -she is directed to take further follow up in the matter.
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el. No. 2757 2620
No. 2756 2132
I: srordi&ad2@mceb.£ov.in

us at:  httn://mDcb.rev.in

MpcB;SROR-2r2s®i 19 -tr£ . o `po

Raigad Bhavan, 6th Floor,
See-11, C.B.D. Belapur,
Navi Mumbai 400 614.

Date: 2+ayo7,

/..,,,

-.I;\h
•,r   ?:.,+,o'

The Additional Principal Chief Conservator of Forests,
F`oom No. 302, 3rd Floor Wekfield House,
Near Britannia Restaurant Ballard Estate Mumbai 400 001

SLib: - Regarding visit of committee constituted in complia
directions by Hon'ble National Green Tribunal (\^© P
Bench in OA no. 36/2025.

Rot: -1. NGT order dated 20.06.2025 in OA No 36ra025 filed by Samita
Rajendra Patil VS Jindal Steel worke ltd & Others,

2. This office letter dtd.  16.07.2025.

Respected Sir. +

Please find enclosed herewith the lion'ble NOT order dated 20.06.2025 in OA
No 36/2025 filed  dy Samita  Rqjendra  Patil VS  Jirldal  Steel works  Itd  &  Others.  The
llon'ble NOT has directed the committee to conduct site visit and submit the report.

Accordingly,  M.  P.  C.  Board  has  constituted  the  committee  comprising  one
Representative Of MPCB,  Representative Of Additional Principal Chief Conservator of
Forests; and Representative Of the Maliarashtra Coastal Zone Management Authority,

The committee has scheduled site visit on to Survey Nos.  5,  26/1, 26ra,  26ra,
26/4, 26/5, 27, 28, 29, 30, 31, 32, 34, 35, 36/1. 36/2, 37] 38, 39, 40/1, 40/2, 41, 42, 43,
44, 45, 48/1, 46A2] 47, 48, 491 50, 51 I 53, 55, 58, 60, 62, 63 and 65 Of VHlage Khar Devli]
Taluka Pen, District Raigad.

Therefore you are requested to kindly attend the site visit, Please note that the
site `/isit will start on 25.07.2025 @  11.00 A.M. at Office Of Sub Di`/iaional Officer
(Prant Adhikari), Sub Di`rlslon Pen, Tat. Pen. Dial Raigad. -.

(Rutrfe Bhalerao)
Sub-Regional Officer, Raigad2

Col.`i submltfed for infomation to: -
Regional Office, M.P.C.  Board, Raigad.
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MAHARASHTfRA POLLUTloN CONTROL BOARD
SUB REGIor`IAL OFHCE, RAIGAD-2

Tel. No. 2757 2620
FacNo.275612
Em       srorainad2@mrob.covjn
Visit us at:  httz}://mneb.EEov.in

_E-
]Tor¥prDrty"

Ralgad Bhavan, 6th Floor,
See-11. C.B.D. Belapur,
Navi Munbal 400 614.

No.MPGB/§ROR.2/25oia.9.-FT£~otol

TQ,
The Director,
The Maharashtra Coastal Zone Management Authority,

Climate Change Deparfroent7
aharashtra,

inistrawe Building.
mbai -400 032.

•* f!    ngis:-,a •~\

€¥tss`:.,;.S:t``sufa\.-;I

1g

Date: rd07/2025

egarding visit of committee constituted in compliance of
lrections by Hon'ble National Gleen Tribunal (\^© Pune
;ench in OA no. 36ra025.

- 1. NOT order dated 20.06.2025 in OA No 36/2025 filed by Samife
Rajendra Patil VS Jindal Steel works ltd & Others.

2. This office letter dtd.16.07.2025.

Respected Sir,

Please find enclosed herewith the Hch'ble NGT order dated 20,06.2025 in OA
No 36#025 filed  by Samita  Rajendra  Patil VS Jindal  Steel \^rorfus  rna & Chhens.  The
}don'ble NGT has directed the committee to conduct site visit and submit the report,

Represenife olyf    £,. £p# of?##li¥h##;¥EL:LT
Forests; and Represoutative of the Maliarashtra Coastal Zone Management Authority,

The comrrittee has scheduled site visit on to Survey Mos. fr 26/1, 26ra. 26/3,
28/4t 26/5r 27r 28, 29, sot 31t 32, 34, 35, 36/1, Sere, 37t 38, 39, 4a/1, 40/2, 41, 42, 43,

falfg;e;:,t3%47;g8±;#t50.5L53,55,58rso,62,63and65ofvIiiageKharDevii,

tit:.:jtsihd:il#a#§#g]Ov¥;q:!e:S5:?n::T1:#d£;aTtt.:;.td,#a:Sg:tae:ijs!tjbp'5fv::i::toe,t3#:h.er--.
tlfty+Bhaha)

Sub-Regional Officer, Raigad -2
Ccom/submifedforinfomationto:-
Regional Office, MJ3C. Board, Raigad.
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MAHARASHTRA POLLUTION CONTROL BOAFtD
SUB REGIONAL OFFICE, RAIGAD-2

Tel. No. 2757 2620
Fax N®. 2756 2132

Email: srori md2®mocb.rev. in
Vlisit us at:   httD:/ThDcb.rev.in

Ralgad Bhavan. 6th Floor,
See-11. C.B.D. Belapur,

Navi Mumbai 400 614.

..P8
MPCB/SROR-2/250|q.I-f-Tf~cOSo

I  ..}\

iiE;`FFiii::::Ea:a:¥#,eg7

Date: 2.\ ro72025

Sub: - Regardlng visit Of committee constituted in compliance of
directions by Hon'ble National Green Tn.bunal (\^Z) Pune
Bench in OA no.  36ra025.

R®f: - 1. NGT order dated 20.06.2025 in OA No 36re025 filed by Samita
Rajendra Patil VS Jindal Steel works ltd & Others.

2. This office letter dtd.16.07.2025.

Please find enclosed herewith the Hon'ble NOT order dated 20.06.2025 in OA
No  36AZ025 filed  by  Samita  Rajendra  Patil VS Jindal  Steel works  ltd &  Others.  The
Hon'ble NGT has directed tlie committee to condLict site visit at the earliest and after
giving prior notice to the applicant, conduct an inspection and has directed to submit the
report within 1 month. Maharashtra Pollution Control Board is the Nodal Agency for the
said committee. Accordingly, the Board has constituted the committee comprising one
Member Of MPCB, member of Additional  Principal Chief Conservator of Forests; and
member of The Maharashtra Coastal Zone Management Authority.

The committee had 8cheduled ts visit vide ref. no. (2) on 23.07,2025 to the site
i.e. Survey Nos, 5, 26/1, 26#, 26/3, 26/4. 26/5, 27. 28, 29, 30, 31, 32, 34, 35, 36/1, 36ra,
37, 38, 39, 40/1, 40/2t 41, 42, 43, 44, 45, 46/1, 46&, 47, 48, 49, 50, 51. 53, 55, 58, 60,
82,  63  and  65  of Village  Khar Devii,  Taluka  Pen,  District Raigad  a8 specified  in the
Hon'ble NOT order.

Howo`r®r,   duo   to   unavoldabl®   cll.cumstartces,   the   date   of  the  joint
tion has b®®n postponed to 25.07.2025] You are requested to remain present
he  visit of tlie committee  on  25.07.2025  at  11.00  A.M.  at the  Office  Of Sub

I Officer (Prant Adhikari), Sub Division Pen. Tal. Pen.  Diet.  Raigad.-I-..
(Rutuja Bhalerao)

Sub-R®glonal Officer, Raigad-2
(Contact No. 89837 81244)

Col)v eubmitfod for jnfoTmation to: -
Regional Office, M.P.C. Board, Raigad.
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Regarding the revised date of visit of committee constituted  in  compliance of directions by Hon'ble National  Green Tribunal

(WZ)  Pune Bench in OA no. 36/2025

From  SRO  Raigad  2  <sroraigad2@mpcb.gov.in>

Date   Mon 21  Jul  2025  11:58 AM

To         Shriram  s  Kulkarni  <advshnramskulkarnl@gmail com>,  samita  patil  <samitapatil41 @gmall.com>

Cc        Narendra  D. Toke  <dirl.mev-mh@nic.in>;  ccfmangrove@mahaforest.gov,in  <ccfmangrove@mahaforest.gov.in>,.  RO  Raigad
<roralgad@mpcb,gov.in>,.  SDO  pen  <sdopen2013@gmail com>;  Manasi Joshi  <adv.manasi|oshi@outlook com>;  sujaypalshikar7@gmail.com

<sujaypalshikar7@gmail.com>;  advgupte@gmail.com  <advgupte@gmail com>;  Smlta  Madhav  Khatavkar  <1ol@mpcb.gov.in>

®   2 attachments (698 KB)

20-06-2025.pdf; Committee visit letter ta  Complainant pdf;

Sir/Madam,

Please  fincl  attached  herewith  the  letter  regarding  the  revised  date  of  visit  of  committee  constituted  in
compliance of directi.ons  by  Hon'ble  National  Green Tribunal  (WZ)  Pune  Bench  in  OA  no.  36/2025  on  25.07.2025

@  11.00 am.  at the  Offi.ce  of Sub  Divisional  Officer  (Prant Adhikari),  Sub  Division  Pen, Tal.  Pen.  Dist.  Raigad.

This is submitted for information  please.

Regards,

(Rutuja Bhalerao)
Sub Regional Officer, Raigad-2
Maharashtra Pollution Control Board.

I ram: Sfto Raigad 2

Sent: Wednesday,16 July 2025 4:37 pin
To: Adv.  Shrlram  S.  Kulkarnl  <advshrlramskulkami@gmall.com>;  samlta  pat'.I  <samltapatll41@gmail.com>

Cc:

Subject: Rdlrl.mev-mh@nic.in <dirl.mev-mh@nic.in>; ccfmangrove@mahaforest.gov.in <ccfmangrove@mahaforest.gov.in>;  RO Raigad
<roraigad@mpcb.gov.in>;  SDO  pen  <sdopen2013@gmail.com>;  Manasi Joshi  <adv.manasi.joshl@outlook.com>;  Sujay  Palshlkar

<sujaypalshikar7@gmail.com>;  Adv  Deepak Gupte <advgupte@gmail.com>; Smita  Madhav  Khatavkar <lol@mpcb.gov.in>egarding visit of

committee constituted  in  compliance of directions  by Hon'ble  National  Green  Tribunal  (WZ)  Pune  Bench  in  OA no   36/2025

Sir,

Please   find   attached   herewith   the   letter   regarding   visit   of   committee   constituted   in   compliance   of
directions by Hon'ble National  Green Tribunal  (WZ)  Pune  Bench  in  OA no. 36/2025 on  23.07.2025  @  11.00 am. at

the  Office  of Sub  Divisional  Officer (Prant Adhikari),  Sub  Division  Pen, Tal.  Pen.  Dist.  Raigad.

This is submitted for information  please.

Regards,

(Rutuja Bhalerao)
Sub Regional Officer, Raigad-2
Maharashtra Pollution Control Board.
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